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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

 
O.A. No. 622 of 2024 

 
IN THE MATTER OF: 

Varun Gulati                …Applicant  

Versus 

State of Haryana & Ors.         …Respondents  

 
OBJECTIONS TO THE REPORT OF THE JOINT COMMITTEE ON 

BEHALF OF RESPONDENT NO. 57, M/S M/S BCL FABRICS PVT. 

LTD. 

 
MOST RESPECTFULLY SHOWETH: 
 
1. That the present objections are being filed on behalf of M/s BCL 

Fabrics Pvt. Ltd., Respondent No. 57 (herein referred to as the 

"Answering Respondent") in compliance with the direction dated 

27.02.2025 passed by this Hon'ble Tribunal. The industries recently 

impleadment in the Barhi Industrial Area matter were directed to file 

their objections to the Joint Committee Report dated 03.01.2025. 

 
2. That at the outset, it is submitted that the observations in the Joint 

Committee Report do not accurately reflect the compliance status of 

the Answering Respondent’s operations. Certain findings in the 

Report appear to be based on assumptions and outdated assessments, 

rendering them inconsistent with the current operational realities of 

the Answering Respondent. 
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3. That the Answering Respondent, M/s BCL Fabrics Pvt. Ltd., is 

located at Plot No. 667, Phase-II, HSIIDC, Barhi, District Ganaur, 

Sonipat, Haryana. The unit is engaged in the washing and pasting of 

fabrics, categorically stating that no dyeing process is carried out at 

its premises. The operations involve minimal water usage and effluent 

discharge, maintaining strict environmental compliance through a 

well-functioning Effluent Treatment Plant (ETP). The unit has 

diligently adhered to all prescribed norms, including the installation 

of flow meters, obtaining required permissions, and maintaining 

regulatory documentation. 

 
4. OBJECTIONS TO THE JOINT COMMITTEE REPORT: 

4.1. That the Answering Respondent submits that an inspection conducted 

on 07.08.2024 resulted in observations concerning the unit’s 

practices. A Show Cause Notice (SCN) dated 02.01.2025 was 

subsequently received from the Haryana State Pollution Control 

Board (HSPCB), alleging non-compliance in areas such as effluent 

treatment, obtaining NOC from HWRA from borewell usage, 

discrepancies in ETP capacity and flow-meter discrepancies. These 

allegations have been addressed comprehensively by the Answering 

Respondent, with a detailed and reasoned response submitted to the 

HSPCB, backed by documentary evidence of compliance. Therefore, 

the continued reliance on these initial findings is unjustified and does 

not reflect the present compliance status of the unit. A Copy of the 

SCN and of the detailed response submitted to the HSPCB along with 

all the annexures attached is annexed herewith as ANNEXURE R-1. 
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4.2. That the answering respondent clarified in the response to the show-

cause notice that the ETP at the unit incorporates modern treatment 

mechanisms, ensuring high efficiency in treating effluents. The 

observed effluent characteristics reflect the effectiveness of the well-

maintained treatment system rather than any deficiency. The values 

noted during inspection indicate that the system is functioning 

optimally and demonstrate that the treatment processes are working 

efficiently within the norms set forth by environmental regulations. 

 
4.3. That any reduction in BOD and TSS values is attributable to the 

efficient treatment technology, including an Aeration Grid and Ion 

Exchange Filter, and not due to dilution. Regular analysis of ETP inlet 

and outlet samples by HSPCB and NABL-accredited laboratories 

supports this. 

 
4.4. That furthermore, it was submitted that the previous NOC expired in 

2022, and a renewal application was filed within the prescribed time, 

currently pending approval. A copy of the renewal application was 

enclosed along-with the response to the Show-Cause Notice. As per 

standard regulatory procedures, industries are allowed to continue 

operations while awaiting renewal, provided the application was 

submitted timely. 

 
4.5. That the unit of the answering respondent primarily engages in pasting 

of fabrics, requiring significantly lower water usage than dyeing or 

washing processes. The 100 KLD ETP capacity was established 

considering potential future expansion and is not reflective of the 

current low discharge levels. Detailed logbooks and operational 
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production data were duly presented along with the reply to HSPCB 

Show Cause Notice.  

 
4.6. That it is also submitted by the answering respondent, as was also duly 

clarified to the HSPCB, that the flow meters are installed at both the 

inlet and outlet of the ETP and are fully operational during the 

inspection. The ETP was sedimentation is a simple process that relies 

on gravity to separate solid particles held in a tank allowing the liquid 

containing the particles  held in a tank, allowing the denser particles 

to settle to the bottom. The clarified liquid can then be drawn off, and 

the settled solid can be removed. The logbook enclosed show the 

proper working of PETP and inlet Flow   

 
4.7. That the inspection (on the basis of which the Joint Committee Report 

was formulated) was conducted on 09.08.2024, while the SCN was 

issued later on 22.12.2024. Since the inspection, significant steps have 

been taken to reinforce compliance measures, ensuring the system 

functions at peak efficiency. It is requested that the updated 

compliance status be duly considered before any further action is 

taken. 

 
4.8. That it is most humbly submitted that the facility of answering 

respondent provides direct and indirect employment to a significant 

number of individuals. Any abrupt closure would lead to substantial 

job losses and economic distress, affecting not just the employees but 

also the local businesses and suppliers that depend on the operations 

of the Answering Respondent. Consideration of the broader socio-
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economic impacts is requested before initiating any enforcement 

action. 

 
5. That the Answering Respondent remains committed to environmental 

sustainability, regulatory compliance, and responsible industrial 

operations and prays for a just and fair assessment of its compliance 

status. 

 
6. The Answering Respondent further reserves its right to file additional 

pleadings or affidavits, if necessary, in response to any subsequent 

developments in the present proceedings. 

 
FILED THROUGH: 

 

          
[SIDDHARTH BATRA], [ARCHNA YADAV] [SHIVANI CHAWLA] 

        
[CHINMAY DUBEY] & [RHYTHM KATYAL] 

Advocates for Respondent No. 57- M/s BCL Fabrics Pvt. Ltd. 
8A, Sagar Apartments, 6-Tilak Marg, 

New Delhi-110001. 
Mob.: 9888884445 

Date: 22.05.2025           E-mail: siddharth.batra@satramdass.com 
Place: New Delhi           Phone: 011 4704 6111 
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Vijay Kumar <vijay.kumar@satramdass.com>

Advance service copies of short reply on behalf of Respondent Nos. 9, 17, 18, 28, 50, 53, 57, 65
& 76 in O.A. No. 622/2024 titled as 'Varun Gulati v. State of Haryana & Ors.'
1 message

Vijay Kumar <vijay.kumar@satramdass.com> Fri, May 23, 2025 at 1:06 PM
To: Mansi Chahal <mansichahal104@gmail.com>, Varun Gulati <jansewajanhit@gmail.com>
Cc: Rhythm Katyal <rhythm.katyal@satramdass.com>, Archna Yadav <archna.yadav@satramdass.com>, Shivani Chawla
<shivani.chawla@satramdass.com>

 Paperbook-NGT Reply-R65 Vardhman Gar
Tex_Redacted.pdf

 Paperbook-NGT Reply-R76 Nutex or Prince Dyeing
_Redacted.pdf

 Paperbook-NGT Reply-R57 BCL
Fabrics_Redacted.pdf

 Paperbook-NGT Reply-R53 Rajasthan Knitting
Mills_Redacted.pdf

 Paperbook-NGT Reply-R28 Jyoti Dhaga
_Redacted.pdf

 Paperbook-NGT Reply-R18 Komal
Textiles_Redacted.pdf

Dear Sir,

PFA.

Advance service copies of short reply on behalf of Respondent Nos. 9, 17, 18, 28, 50, 53, 57, 65 & 76 in O.A. No. 622/2024 titled as
'Varun Gulati v. State of Haryana & Ors.'

Kindly treat the same as Proof of service.

Regards

Vijay Kumar
Office Manager 

8A Sagar Apartment
6 Tilak Marg
New Delhi - 110001
Landline - +91-11-47046111
vijay.kumar@satramdass.com

Satram Dass B & Co. made the following annotations 

"This message and any attachments are solely for the intended recipient and may contain confidential or privileged information. If you
are not the intended recipient, any disclosure, copying, use, or distribution of the information included in this message and any
attachments is prohibited. If you have received this communication in error, please notify us by reply e-mail and immediately and
permanently delete this message and any attachments. Thank you." 

3 attachments

Paperbook-NGT Reply- R9 Manohar Filaments.pdf
9723K

Paperbook-NGT Reply-R17 Generous Textiles _Redacted.pdf
9914K

Paperbook-NGT Reply-R50 Shree Jee Fabrics_Redacted.pdf
5406K
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https://drive.google.com/file/d/1rCsShUI0zEyJRmyMM0-teTJ3XJQ8QDg2/view?usp=drive_web
https://drive.google.com/file/d/1YFtX2lNdV9FN3cJdMw-oH7HcsryGrFDs/view?usp=drive_web
https://drive.google.com/file/d/17GK8omS669PhW3cPpsDTVkDsCYQJZbma/view?usp=drive_web
https://drive.google.com/file/d/101dpCzwSv0uq8Grz3tqs_oN9JPDndrY8/view?usp=drive_web
https://drive.google.com/file/d/1rb2vxscrhc9PJevOafSN96yqAtbVP6BF/view?usp=drive_web
https://drive.google.com/file/d/1W3n-Tp3OrsIbr2DwJTzARC4YHORoHpWg/view?usp=drive_web
mailto:archna.yadav@satramdass.com
https://mail.google.com/mail/u/0/?ui=2&ik=be19cfae8d&view=att&th=196fc1242f43bd9a&attid=0.1&disp=attd&realattid=f_mb0hj8vj0&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=be19cfae8d&view=att&th=196fc1242f43bd9a&attid=0.1&disp=attd&realattid=f_mb0hj8vj0&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=be19cfae8d&view=att&th=196fc1242f43bd9a&attid=0.2&disp=attd&realattid=f_mb0hjeg11&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=be19cfae8d&view=att&th=196fc1242f43bd9a&attid=0.2&disp=attd&realattid=f_mb0hjeg11&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=be19cfae8d&view=att&th=196fc1242f43bd9a&attid=0.3&disp=attd&realattid=f_mb0hk2l72&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=be19cfae8d&view=att&th=196fc1242f43bd9a&attid=0.3&disp=attd&realattid=f_mb0hk2l72&safe=1&zw
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